zI TEM NO 97 REG STRAR COURT. 1 SECTI ON XVI

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

ClVIL APPEAL NO(s). 5779 OF 2008

BEFORE THE REG STRAR S. G SHAH

Bl HAR STATE HOUSI NG BOARD & ORS. Appel | ant (s)
VERSUS
ASHA LATA VERVA Respondent ( s)

(Wth prayer for interimrelief and office report )

Dat e: 05/05/2010 This Appeal was called on for hearing today.

For Appel I ant(s)
M. S. Chandra Shekhar, Adv.

For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Nobody is present for the appellant.

Appel lant has failed to file statenent of case though
sufficient time has been granted by this Court.

Hence, no further time can be granted by this Court for
filing statement of case.

Regi stry to take appropriate steps as per rules.

(S. G SHAH)
Regi strar
hj



